\ 2221 TEM NO. 26 COURT NO. 10 SECTI ON X V
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).13166/2007
(From the judgenent and order dated 07/05/2007 in FAO No. 302/1996 of The H GH COURT
OF DELHI AT N. DELHI)
VI SHNU DUTT SHARVA Petitioner(s)

VERSUS
MANJU SHARMVA Respondent ( s)
Dat e: 10/08/2007 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE C. K. THAKKER
HON BLE MR JUSTI CE MARKANDEY KATJU

For Petitioner(s) M. Ravi Kant Chadha, Sr. Adv.
M. Rajinder WMathur, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng

ORDER

| ssue noti ce.

[ Charanjeet Kaur ] [ Vinod Kulvi ]
Court Master Court Master



